
works, ana town ~rote t o  works, 
and ~ have been ~ to be 
~ e  lilll b,. the Sta,M GoYemments 
durin, tile Sb,th Plan. The total out-
lay for the Sixth Plan on flood con ... 
. trol measures is Rs. 1045 crores. 

Droq,ht eolUUtloas la Kamataka 

1 •. SHR! B. V. DEAl: Will the 
Minis.ter of AGRICULTURE be pleas-
ed to state: 

(a) whether it is a fact that Kar-
nataka State Government bas set up 
a h1gb power committee to study the 
problems Of the drought hit areas and 
suggest permanent remedies; 

(b) whether the second Central 
team which vislted the drought hit 
a~ta and inspected. relief works un-
dertaken in the month of July had 
'recO'minended that the second instal-
ment of Central grant should be 
provided to the state Government; 

(c) if so, whether the recommen-
dation was made in the first week of 
July. and the funds were released 
much later; 

(d) whether the funds irovided by 
the Centre were not still sufficient 
keepini in vIew the situation that 
had arisen due to continuous droughts 
in the States; 

(e) whether Central Government 
was asked to make available more 
funds; and 

(f) if so, the reaction ot the Union 
Government? 

THE MINISTER OF STATE IN 
)no: mmSTRY OF AGRICULTURE 
.AND RUBAL RECONSTRUCTION 
(SHRI R. V. SWAMINATHAN): <a> 
No. 8fT. 

(b) and (c). Following the visit of 
a Central 'f4Wn in December 1980, a 
seconC$ ~t a  team visited the 
drought amic&ed areas in arna~a 
betwEIII!IIJl .. 28th and 28th May, 19&. 
On the bails of its rePort submitted 

00 9th J\Ule, lQ81 ancl t~ re o~ 
datioris of t 1~ Illch t'"evel CommiUW 
Oll lteliet thereon, the Govenunent Ok 
India hAve approved on the 25th July, 
1981, a ceiling of expenditure Of 
Rs. 8.06 crores to the Government of. 
1trirnataka fbr drought rttUef ~ 
upto the 36th September, 1981. 

(d) and (e). The approved ceiliq 
of expencliture sanctioned by the 
Government of India is available to 
the state Goverhment for expendi-
ture on drought relief programme 
upto the 30th September, 1981. / Tbe 
State Government have intimated 
that an additional memorandum OIl 

dri)ught conditions in the State • 
under preparation and will be seni 
to the Government of India. The 
same is awaited. 

(f) On receipt of the memorandum 
from the state Government, further 
necessary actiOn will be taken. 

Finaneial assistance to ADdhra ...... 
desh for implemeDtiDg the IaDd re-

forms schemes . 

129. 'SHRI M. RAM GOPAL RED-
DY: Will the Minister of RURAL 
RECONSTRUCTION be pleased to 
state: 

(a) the amount of financial assist-
ance given by the Central Govem-
ment to Andbra Pradesh during the 
year 1980-81 for implementing the 
land reforms schemes i.n the State; 
and 

(b) the amount earmarked for 
tbe year 1981-821 

~ MINISTER OF STATE JH 
THE MINISTRY OF AGRICULTURB 
4NI) RURAL ~ U IO  

(SHRI BALESHWAR RAM): Ca) 
No Central alsistatlee was given to 
Andhl-,. Pradesh for thl, putpOse dur-
ing 1980-1U. 

(b) Central assistance upto • ma-
..... Ils. 10.1 WdIB en be .yea 
to Andhra Pradesh during 1nt.!AI 




